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.. Applicant.

anager,
Railway,
Calcutta.,

Manager, (Personnel),

Dondaparthy, waltair Division,
~20, +«+ Respondents.

Viasakhapatnam

Counsel for the

Counsel for the

CORAM: -

THE HCH'BLE SHRI

applicant tMr.Bhaskar Poluri

respcndents tMr.C.V.Malla Reddy, SC for Rlys.

P.RANGARAJAN : MEMBER (ADMN,)

THE HON'BLE SHRI B.S.JAI FARAMESHWAR.: MEMBER (JUDL.)
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.

Heard Mr.Srinivas for Mr.Bhaskar Poliri, learned
ccunsel for the applicant and Mr.Venugopal fcr Br.C.V.Malla Reddy,
learned counsel fcor the respondents.

2. This MA is filed to condone the delay of 9 years

-

7 igoLlis;29~days £mx in filing .this OA.

3. The applicant has filed this OA to consiger the
stagnation increment sanctioned to him for fixation of pay at
the time of promotion as Deputy Chief Controller and Chief

Controller Gr-II.
4. Th%#eason given for con@oning the delay in the

affidavit is that due to 111 health related to old age F could
not travel to Hyderabad to file the OA., The above explanation

is absolutely unacceptasble. Hence, the MA is dimissed.

5. As the MA is dismissed the OA stands rejected.

No costs.

(R.RANGARAJAN)
MEMBER ( ADMN. )

Tnictated in the Open Court) |
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